THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)
PENDENCY/ ARREARS IN THE PRINCIPAL SEAT & OUTLYING BENCHES AS ON 31st JULY, 2024

Pendency of Cases
) Institution during | Disposal during the Closing Balance at DISI?OSG.I of cases which are more
NAME Opening Balance the Month Month the end of the which are more than 5 years old at
month than 5 years old the end of the
OF THE month
BENCH
Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total
Principal
Seat 37546 | 10761 | 48307 701 157 858 655 105 760 37592 | 10813 | 48405 128 13 141 10281 | 3892 14173
Kohima 691 94 785 36 08 44 36 08 44 691 94 785 - - - 54 05 59
Aizawl 435 147 582 27 16 43 25 02 27 437 161 598 - - - 48 03 51
Itanagar 1217 359 1576 56 20 76 111 19 130 1162 360 1522 12 01 13 91 23 114
Total 39889 | 11361 | 51250 820 201 1021 827 134 961 39882 | 11428 | 51310 140 14 154 10474 | 3923 14397

N.B:-1. Excluding Misc Cases/I.A/BA

2. After physical verification, opening balance of Principal Seat is being corrected.




